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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).1369/2021

MARATHA MANDALS NATHAJIRAO G HALGEKAR INSTITUTE 
OF DENTAL SCIENCES AND RESEARCH CENTRE & ORS. Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(WITH IA No. 165890/2021 - APPROPRIATE ORDERS/DIRECTIONS, IA No.
165892/2021 - EXEMPTION FROM FILING O.T., IA No. 165891/2021 - STAY
APPLICATION)
 
Date : 21-01-2022 These petition was called on for hearing today.

CORAM : 
         HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
         HON'BLE MS. JUSTICE BELA M. TRIVEDI

For Petitioner(s) Mr. Shyam Divan, Sr.  Adv.
                  Ms. Bina Madhavan, Adv.

Mr. S. Udaya Kumar Sagar,  Adv.
Mr. Udayaditya Banerjee,Adv.
Mr. Rajendra M.S, Adv.
Mr. Mohammed Siddiq, Adv.
Ms. Rao Vishwaja,  Adv.

   For M/S.  Lawyer S Knit & Co
                   
For Respondent(s) Mr. K.M. Nataraj, ASG

Mr. Gurmeet Singh Makker, AOR
Ms. Vanshaja Shukla, Adv.
Mr. Manish, Adv.
Mr. Shailesh Madiyal, Adv.
Mr. Udai Khanna, Adv.
Mr. Raghav Sharma, Adv.

Mr. Nikhil Goel, AAG 
Mr. Shubhranshu Padhi, AOR
Mr. Ashish Yadav, Adv.
Mr. Rakshit Jain, Adv.
Mr. Vishal Banshal, Adv.

Mr. Gaurav Sharma, AOR
Mr. Prateek Bhatia, Adv.
Mr. Dhawal Mohan, Adv.  

Mr. Gopal Sankaranarayanan, Sr. Adv.
Dr. Charu Mathur, AOR
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Mr Sanjay Kumar Dubey, Adv.

                   Mr. K.V. Vishwanathan, Sr. Adv.
Ms. Farah Fathima, Adv.
Mr. Mrigank Prabhakar, AOR
Mr. Ajay Kanojiya, Adv.

                    

UPON hearing the counsel the Court made the following
                              O R D E R

On the request of Mr Nikhil Goel, AAG for the State of Karnataka, list the

petition on 28 January 2022.

  (SANJAY KUMAR-I)                (SAROJ KUMARI GAUR)
     AR-CUM-PS                           COURT MASTER
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